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FOURTEENTH KERALA LEGISLAIIVE ASSEMBLY

Tenth Session

BULLETIN-PART I
( Brief Recofd of Proceedings )

Tuesdoy, March 6,2018

No. 108

TheAssembly met at 8.30 a.m. with Mr. Speaker in the Chai.

Queslionsi

Four questions in the list of questions posted for the day w€re ansr./ered

oratly.

Adjoumment Motion:

After heafing the Minisief lor Forest, Animal Husbandry and Zoos,

the Speakerwithh€ld consenl to the moving of an adjounm€nt motion giv€n notice

ofby Shri K. M. Mani regarding th€ serious situation reported to hav€ aris€n due to

the Gov€rnment losing to ownershiP of the Ponlhampuzha reserve forest

consequent ro lhe failure of the Forest DePanment in conducting the reserve for€st

case in High Court v,/hich lead to the vedict of the Couri declaring lhe land as

privare forest and du€ 1o the tbrcat of evi€tion faced by farm€rs settled around th€

Ponthampuzha forest.

In prot€st againsl th€ attitude of th€ Government in ihis matter the Members

belonging to opposition stag€d a walk out.

Calling Aaention:

1. Shri K. V Vijayadas called the attention of lh€ Minister for Food and

Civil Supplies to the necessity to solve the crisis experienced in Paddy

procurement in the Slal€, Th€ Minister made a statament thereto

2. Shri M. Vincent call€d the attentlon of the Chief Minister to fie necessity

to rectily the inaccuracles in the draft Coastal Zone Managem€nt Plan

The Chief Minisler nade a statem€nt thereto.

KNPP s90/2013(ii).
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Motters raised undet RLle 304:

The matterc rais€d under Rule 304 are lisled belowl
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The MinisFrs concemed made statemen6 on the respeciive subjects 
'

Finoncioi Business:

Discussion andVoting on Demands lor Granis in the Budget for the

f inancial vear 2018-2019

DR. T M Tbomas lsaac, Minister for Finance and Coir moved Demand

lo. v-c*a" and Service Tax' Agriculiural Income Tax and Sales Thx for the

amount sfrown against it und€r column number 5 in fte list of D€mands for Gran6

Shri E. Chandrasekharan, Minister for Revenue and Housing moved Demand Nos'

Vl-Land Revenue, Xl-Dislrict Administanion and MisceUaneous'

Xxl-Housing and XXVI-Relief on Account of Natural Calamities tor tne

".oont" 
.t o,rn .",p"triuely against them und€r coiumn numb€r 5 in the list ot

Demands for Crants.

The Minister lor Finance and Coir laitl on the table statements und€r Rule

236 (3) with regardto th€se Demands

@1. 4il0(oro oo3nreood
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The cut morion nos. 1, 5, 6, 9, 17, 12, 17, 21,22 and 23 in the tist of culmolions for Demand No.y cut motion nos. 1,4 7, I,11,12,13,16,17, B,tt,;;
and 25 in the ljsr of cut motions for D€mand No.Vf, *, .ri"" *". ,, f, a, S, e,11, 15 and 19 in the list of cul motions for Demand lfo.XI, .*.o,ion no". Z, q, 9,11, 12, 17, 18, 2t and 22 in the tist of cut morions for Demand rvo.XXi anicut motion nos_ 1, 4,5,6,7, tO, 14, 79,21 arrd 23 in tbe ljsr of cur molions folD€mand No. XXVI w€re mov€d.

The following Members took pan in tie discussjon:

Shri K. D. prasenan

Shri Anii Akkara

Shri R. Ramachandmn

Shri C. Mammufty

Shri M. Noushad

Shri K. M. Mani

Shd S. Rajendran

Shfi p C. ceorge

Shri C. K. Hareendran

Shri M. Vincent

Shri Mullakkara Retnakaran

Shri T. V tbrahim

Shri ceorge M. Thomas

Shri Adoor prakash.

-. . 
DR. T. M. Thomas haac, Minister for Finance and Coir andShri E.,Chandrasekharan, Mjnisrer for Revenu€ and UouSng."pfina,o ifr" poiniiraised during the discussion. Th€ cut motions werc declared losl fhen the Oe anJNo. V VI, XI, XXI and XXVI were put to vore and pass€d.

The Hous€ adjoum€d at 3.44 p.m. ro me€
March 7,2018. rt agajn ar 8.30 a.m. on Wedn€sda,

V K. BABU PRAKASH,


